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E/NANCIAL Ex PRELS
MR NEW D ELH /- [6-01-202Y

FORM A
PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insolvency and Banknuptey Board of India (Voluntary
tig Process) Requlolions, 2017)

FOR THE ATTENTION OF THE STAXEHOLDERS OF SUVIDHA KERCHANTS PRIVATE LIMITED
RELEVANT PARTICULARS
Name of corporato person SUVIDHA MERCHANTS PRIVATE UMITED
Do of o0 oF 2310/2008 __
Authodity under which corpora Registrer of Companies, Oefhl & Haryans, New Delhi
porson Is Incor d inogisterod under Ihe Companios Act, 2013

.| Corpornle tdenlity No. / Urmited Liabiity
Identification No. la person | US!{505DL2008PTC 184467

Address of tha registered offica and 77, Shankar Vinar, Vikas Marg Delhi 110092 IND
principal office (if any) of corporate person
Liquiation commencement dote of . [ 1210142024
COrporgle person
Nemo, Address, Emad Address, Tedephons |4 ang Kumar Mitta!
Rumbar And The Regisiralion Number of ‘Regd Addrass”; House No. 21272, Strest No, 4,

Moukdeser Padam Nogsr, Kishan Ganj, Delhi- 110007
Emall }d: fes.akmittal @gmat.com & &1
svdha M@gmad.com
Mobile No: +91-9810056386
Regstration Numbar:

) IBBIAPA-DO3NP-NOO305/2020-21/13289

8.{ Last dato for submisslon of dlaims 11° February, 2024
Notics is hereby given that the SUVIDHA MERC HANTS PRIVATE LIMITED has
commenced Voluntary Liquidation on 12* January 2024,
The Stakeholdars of SUWD';iA MERCHANTS PRIVATE LIMITED ara hereby called upon
to submit a procf of thelr elaims, on or before 11* February 2024, 1o the Iquidator &1 the
addressmentioned agalnstitem 7.
The finandial creditors shall submht their proot of ciaims by electronic means only. All other
stekehoiders may submt lhe proof of daims i person, by postor by electronic means, .
Submission of false or mlslead| tng proofs of clalm shall attract Fe"%ﬁ’ﬁum ar Mitts
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Liquldator of SUVIDHA MERCHANTS PRIVATE LIMITED

Drte: 15" fanuery, 2024 AFA No. AA3113289/0211249241301 009
Plece; Nov Delhl Valld upto Dated 12.11.2024
Anit Kumar Witiad
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